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INSPECTION RBPORT OFTHE JOINT COII{MITTEE CONSTTUTED IN THE
MATTER OFTIIE HON'BLE NGT O.A. NO.56/2025/EZ TITLED

Deyavrat Kumar S*haai vs $trte af Bihar & Ors.

Inspeetion site: AtharGhaq P.S.- Mrnhahari, District- Muzaffarpur

G.P.S. Locaion: 26.07y2W, t5.5 I 9E@

Drte of Iupoctica z O2.06,2O25.

Baekgmuud:

The Hon'ble NGT, Eastan Zone Banch, Kolkata has filed a case on tlre applhatian dated

27-lI.?flz4 of Sri DeY&vrd Kumar S*trrani, residest ofAtliar Ghai PS- Mushari, Bocfiahan,

Muzaffarpur,Bihar,Pin-.843ll8fileda CaseNo.O.A.56A025lET_DwavntKumarSahani

Vs Sffie of Bihar & Ottrsrs, alteging ttrat

l. D*ring the constnrction of a brldge atAthar Gha! under Mushhari Police Station in

Muaftrpur District, by the Bihar State Bridge Co*struction Corporation Limited,
v/ork Divisioa Muzaffarpur, a large quantity of pla*ic bags was reportedly dumped

into the Budhi Gandak River. This has adversely affected the natural flow of the river,

and the waste remairs urrlered. Th" b.i$" cur*ruction werk had been allotted to

tvI/s Ganmha Ram Dokaniya Aliganj, Banka by Bihar Rajya pul Nirman Nigam Ltd.

2. It is alleged that after completion of the esnstruction worlq the work agency and the

department have not r*raoved the sard bags/plastic bags thrown into the river frsm the

construction site nor has the river been cleaned.

Considering the allegations made, the Hon'ble NST bas coqstituted a Fact Finding
Committee eomprising of foltowing membsrs:-

I. Senior Scientist, Bihar State pollution Control Board;

2. ?he District Magistrate, District- Muzaffarpur, Bihar or his representative ilot below

the ra$k of Additional Bis*rict Magistrate {ADMi;

Further, the Ho*'ble NCT has directed tha*-

"{1) The committee s&c/J visir the stte in gxestion End eubrnit its factSnding reports within

{**r weela w.rt. the altegatians nade in the arigi*al applieatiort

to
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(2) The Disaict Magistrate, A{uzaffarpur shalt be the Nodal office for all lagistic ptrposes

andforfilling the Committee Report on afidavit."

Constitution of a Fact Finding Committee:

In compliarice wi& ec llon'ble NGT's directions, the Fact Finding Committee was

constihted based on nominaions reccived ftom 6e respective Department which are as

followsi

The Bihar State hltution Control Bffird nonrinatd $ri Arun Kumar, the Scientist,

Patna and sri s-IrL Tlakur, the Rqgional ofrc*r, BS:pgB, Muzaffarpur vide Letter
No.377, datedt- 16-04..2025 (An*cxure t).

Th District Magistde, Maffirpwhas nominared sri sar{eev Kumar, Additional

Distrit-t Magistrde (Revenue) Muzaffarpur vide its LetterNo. 169 dar€d- AA.AZ.Z}ZI

(Annexure- II).

a

Facts Finding about the Athar Ghat, 1\{uzaffarpur; Bihar on the Bank of Rir.er Budhi
Gandak:

l. The Committee had fixed the date of inspection on OZ.O6J0ZS.

2- The Committee had visited the site in $Esilion end as perthe direction of Hon,ble
NGT examitEd the fffitual statm of ttre river in tight of ttre allegation made in the

o.A.56n0z5tEz"

3. The river namsd as Budhi Gandak. The B*d&i Gandak is a pererrnial river that

flows through the northem pa* of Bih*r. It is a tribatary of the Gaaga River and

originates from the $omeshwar Hills Near Sisaarbharpur in West Champaran

district, near the trndo-Nepal border. Its approxirnate leagth is 320 kilometers. It
flcws &mugh the \tsest ch*mparaa East ctumparan, Muzaffarpur, samastipur,

Begtsarai and Khagaria districts of Bihar. It merges wi& the erog" Rivcr near

Khagaria disfict.

4- Therc is a bridge near Ather Ghat Musahar! tvtuaffarpur, Bihar. lts. length is

approximately 300 meters.

5. Flsw ofRiver is fmm west to east

5. During tha constnrction of the bridge pillars, the agency buitt a wall of geo-bags

filled with sand or soil around eaeh piltar te prevent water from entering the base.

At prese*t an island-like formaticn has derrelopd en either sidd of the bridge

t &k
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around the pillars. Most of these areas are now covered with grasses arid rvild

vegetations, including herbs and shrubs. At some spots, plastic bags rvere also

observed (Photographs attached).

7. Since the river is perennial. *'ater continues to florv through the gaps betrveen the

islad-like stnrfines.

Tl6e formations have nd dM th corse of the river.

The florr of waler on both sides of the to be normal.

t.
9.

1s\a
{S.N.

Regional
Bihar State Pollution

Board.

Scientist,
Bihar State Pollution Control

Board, Patna.

Additional District
Magistrate (Revenue).

MuZaffarpur.
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